~ - a CENTR AL ADMINISTRATIVE TRIBUNAL, CItcyir BENCH, GHALIOR ,

C.a. No.684 /99

with

OA Nos,é685, 686 and 687 of 1999
Gwalior this the 15th day of July, 2003

HON'BLE MR, KUIRIP &INGH, MEMBER (J)
HON'BLE MR, ANAND KUMAR BHATT, MEMBER (a)

QA 684/1999

Uma Shankar Rajoria

3/0 Shri Bhogiram

aged 44 years

Occupat jons ELBPM Village Jaloni,

Teh.Anbah, Bistrict Morena

R/o Jalonji District Morens (Mp), s seApplicant

0a 685/1999

Ram Niwag 5/0 Shri Ram Kishan

Aged 40 vyears

Working as Extra Departmental Mail Carrjer
Branch Post Office Johan

Ten, Arbah, District Morena
R/o Johan District Morena (Mp), «+Applicant

OA_686/1999

Harioanajoriya
S/0 Shri Rameshwar Dayal Rajoriya
Aged 38 years working as

4

R/o Village Thara District Morens (MP) «edpplicant
!

04 687/1090

3

Jagdish Prasag Sharma

S/0 Shri Chhaviram Sharmg

Aged 37 years

Occupation EDDA,

Sub Post Office Porsy District Morena

R/o Porsa Distrct Morens (vp), ++Applicant

By Advocate; Shri s,c, Sharma,

Versus



A The Lupier interlent ol Pont O0 1 {can,
Clhiandbad Jrbvide yon, MO ena,

(ML‘)_ criporbent o

- .l:

By Advocgtes: shri P,N, Kelkar,

ORDER  (ORAL)

By Hon'ble M-, Kuldip Singh, Member (J)

By this common judgment we shall be deciding 4 Oas
bearing No.684,685, 686 and 687 of 1999.
2. All the applicants have been working as Extra
Departmental Delivery Agents under the postal departrent for

Vonorwr
last so many years with effect from different dates, The
department has a scheme to regularise them as Postman by holdinc
a comppetitive examination,
3. In accordance with the said scheme the respondents
advertised 4 fresh posts of Postman vide their letter dated
4.4.1997, In response to the said sdvertisement applicants
submitted their applications for being selected for the saigd
pcst, The applicants are stated to have qualified the test
and they had been informed that they had been declered
successfﬁl in the examination and the applicants were also
asked to submit their consent for being posted tc other
divisons out of Indore Division. The applicants exercised
their option but still the applicants d4id not hear from the
' §respondents about the aprointment and later on the ap.licantes
; learmt that some persons, namely, Shrikrishan Shukla was
working on a Cless-I post in Morena Head Office and 2atish
Parde waé working as EDMC Bhind and similary one DRevi 2ingh
P wreecel gides postivg

Sharmg was working as EDMC Jakhonafput the applicants were

mt given any jot, However, the applicants lzter on cane to

2



Sued another advertisement
mvmtmmmntis

dated 1.4.98, Thys it is submitteq that the respondents
corducted another €xamination Wwithout exhausting the list

of candidates who hagd Qualified earlier

4, The Tespondents are contesting the OA, The
respordents Submitted that the Post Master Gereral Iindore
Region issued a cireu)ar dated 16.12.1996 for departmental
€xXmaination during 1997, The resrorndents further submit that

it is g competitive €Xamination, Accordi, gly €xamination

evaluation of the answer sheets of the Candidates apd

Fespomdents shown the pos&éion of the applicants ag rer
(;,‘ .

Annexure Rag as obtained 'ch@; them in the €xamination,

P, Qc.Accor.wdingl to the responcdents applicants were low at merits
Z

IR -
§c‘ they could rot be accommodated in the division itself

C%ﬁd €vVen in the inter division Postings for the regular
N/

due to no'n-securing Of the marks obtained upto the stardarg
of €xamination as Per Annmexure R-5, But this exercise could
not be done as the higher authorities hag refused to act on the

action of the Chier Postmaster Gereral arg morecover the re

of Possibility of inter-regional Posting of the success£y]
(.’—‘(/\l/\)—{( ’H.Q{ AL CL’\,;)/('L(*;)M o

cardidates a2, In the mean while the arplicants

were also directed to submit their willingness awaiting the
decision on the policy to be COmmunicated by the Chief Post

{:



43 .

Master General, Bhopal. So it is on the basis of the said
willingne'ss the applicants have filed the present OA's, but
the fact remains that the Department was ot allowed to £ill

up the vacancies, on inter~regional basis;,So spplicants

could not be offerred appointment,

S. We have heard the learned counsel for the parties

ard gone through the record.,

6. As recards the positions obtained by the applicants -

in the ex\aminatioﬁ corducted by the Department is concern<d,
+he same is mnot challenged nor there is any dispute about the
position obtained by the applicants. Had the policy of
postings on inter-regional basis being agreed to by higher
authorities then probably the applicants could have been
offerred appoinrtment some where. But since that policy has not
been approved and original exami'nation was conducted for a
particular region and the applicants could not be accormmodated
ageinst those vacancies as they were low in the merit so w2
find that the applicants cannot ask for an aprointment outside 4
the purview of the advertisement issued by the Department.
Merely because the Department had tried to explore the

e possibility of accommodating the applicants in some other

. regions t}xat d-es ot give any right of appoirtment to the

% applicant.

i, In view of the above we £ind that the OA's of the

applicants have o merits and the same are liable to be
- Ufpdismiased accord mgly the same are dismissed. NO costS....

)‘Q“ . L P |
Ww (\ﬁ x/ T / —

\%}D(I«nqrﬁ Kumar Bhatt) (Kuldip $ingh)
Administrative Member Judicial Mernoer
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CENTRAL ADMINISTRATIVE TRIBUNAL, CIRCUIT BENCH, GWALIOR,

O.A. No.684/99
‘ with
OA Nos,685, 686 and 687 of 1999
Gwalior this the 15th day of July, 2003

HON'BLE MR. KUIDIP SINGH, MEMBER (J)
HON'BLE MR. ANAND KUMaR BHATT, MEMBER (aA)

OA 684/ 1999

Uma Shankar Rajoria

3/0 Shri Bhogiram

aged 44 years

Occupat jon: ELBpPM Village Jaloni,

Teh,Anbah, District Morena _

R/o Jaloni District Morena (MP), e «sApplicant

04 685/1999

Ram Niwas S/o Shri Ram Kishan

Aged 40 years

working as Extra Departmental Mail Carrier

Branch Post Offijice Johan

Teh, ambsh, District Morena

R/o Johan District Morena (Mp), « «Applicant

OA_686/1999

Hariom Rajoriya

S/o0 Shri Rameshwar Dayal Rajoriya

Aged 38 years working as

Extra Departmental Delivery Agent,

Branch Post Office Thara,

Tehsil Ambah, District Morena

R/0 Village Thara District Morena (MP) ,.applicant
(

OA 687/ 1999

T

Jagdish Prasad Sharma

S/o Shri Chhaviram Sharmag

Aged 37 years

Occupation EDDA,

Sub Post Office Porsa District Morema

R/o Porsa Distrct Morens (MP) «sApplicant

By Advocate: Shri s.cC, Sharma,

Versus

1. The Unijon of India
through ithe Secretary,
Ministry of Teleconmunication,

Department of Post,

New Delhi .



ele
2. The Superintendent of Post Offices,
Chanbal Division, Morena,

(MP). | . sRespondents

By Advocate: Shri P.N. Kelkar,

ORDBR (ORAL)

By Hon'ble M-, Kuldip Singh, Member (J)

By this common judgment we shall be deciding 4 OAs
bearing No.684,685, 686 and 687 of 1999,
24 All the applicanmts have been working as Extra
Departmental Delivery Agents under the postal department for

Voowrwr
last so many years with effect fromldifferent dates, The

department has a scheme to regulzrise them as Postman by holdinc

a competitive examination,
3. In accordance with the said scheme the respondents
advertised 4 fresh posts of Postman vide their letter dated
4,4.,1997, In response té the said edvertisement applicants
submitted their applications for being selected for the said
post, The applicants are stated to have qualified the test
and they had been informed that they had beeﬂ declared
successful in the examination and the applicants were also
asked to submit their consent for being posted to other
divisons out of Indore Divisjon, The applicants exercised
their option but still the applicants ddid not hear from the
respondents about the gppointment and later on the applicants
learmt that some persons, namely, Shrikrishan Shukla was
working on a Class-D post in Morena Head Office and Satish
Pande was working as EDMC Bhind and similary one Devi Singh
weva Given Postiv-5 |
Sharmg was working as EDMC Jakhona,\but the applicants were

not given any job. However, the applicants later on came to

| e
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3.

know that the respondents had issued another advertisement
to £111 up amother 4 posts and the said advertisement is
dated 1.4.98. Thus it is submitted that the respondents
corducted arnother examination without exhausting the 1list
of candidates who had qualified earlier. The applicants,
therefore, challenged the actionrof the respondents for
mot issuing any appointment order to them despite the fact
that they had qualffied the same. |

4, The respondents are contesting the OA, The
responcents submitted that the Post Master Gereral Indore
Region issued a circular dated 16.12.1996 for departmental
exmaination during 1997. The respondents further submit that
it is a competitive examination, Accordirgly examination

was corducted on 22,.6.97 and results were declared after - P o

evaluation of the answWwer sheets of the candidates and

resrondents shown the POyt ion of the applicants as per

Annexure R-4 as- obtained h@ them in the examination.

Accordingl to the respondents applicants were low at rerits

1

S0 they could mot be accommodated in the division itself

and even in the inter divisjon postings for the regular

Post. However, the Chief Postmaster General, M.F. Cdrcle,
Bhopal vide his letter dated 27+4.98 decided to examine the
rossibility of Inter ~egion allotment of surplus qualified
cardidates to fill Up vacandies which had remained unf i} led
due to mon-securing of the marks obtained upto the standard

of examination as per Anrexure R-5, But this exercise could
not be done as the higher authorities had refused to act on the
action of the Chief Postmaster General and moreover the next
examination has alread;y been annmounced and thus the exploring
of possibility of inter-regional posting of the successful
cardidatesw.qln the mean while the applicants
were also directed to submit their willingness awaiting the

decision on the policy to be Communicated by the Chief Post
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Master General, Bhopal. so it is on the basjis of the sajg

e s -
(Anand Kumar Bhatt) Kuldip Singnh)

Administrative Menber Judicial Menber

Rakesh



